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                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  4677/1985

M.C.MEHTA                                          Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IN RE: IMPLEMENTATION OF THE CONDITIONS IMPOSED BY THIS COURT 
WHILE GRANTING PERMISSION FOR FELLING/TRANSLOCATION OF TREES IN 
W.P. (C) NO. 4677/1985 ARE LISTED NAMES OF FOLLOWING ADVOCATES MAY 
BE TREATED TO HAVE BEEN SHOWN IN THE LIST : MR. S GURU KRISHNA 
KUMAR, SR. ADVOCATE (A.C.) MS. ANITHA SHENOY, SR. ADVOCATE (A.C.) 
MR. A.D.N. RAO, SR. ADVOCATE (A.C.) MR. SIDDHARTHA CHOWDHURY, 
ADVOCATE (A.C.) PETITIONER-IN-PERSON MR. G.S. MAKKER, MR. AMRISH 
KUMAR, MR. PRAVEEN SWARUP, MS. MANIKA TRIPATHY, MR. CHIRAG M. 
SHROFF, ADVOCATES)
 
Date : 06-09-2024 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE ABHAY S. OKA
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

Mr. S Guru Krishna Kumar, Sr. Advocate (A.C.)
Ms. Anitha Shenoy, Sr. Advocate (A.C.)
Mr. A.D.N. Rao, Sr. Advocate (A.C.)
Mr. Siddhartha Chowdhury, Advocate (A.C.)
Ms. Srishti Agnihotri, AOR 

                   Ms. Ayushma Awasthi, Adv.
                   Mr. D.P. Singh, Adv.                   

For Parties
Ms. Aishwarya Bhati, A.S.G.
Ms. Swarupma Chaturvedi, Sr. Adv.

                   Mr. Gurmeet Singh Makker, AOR
                   Ms. Suhashini Sen, Adv.
                   Mr. Rajat Nair, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Mr. B K Satija, Adv.
                   Ms. Shagun Thakur, Adv.
                   Ms. Chitrangda Rastravara, Adv.
                   Ms. Chinmayee Chandra, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   Mr. Rajesh Kumar Singh, Adv.
                   Mr. S S Rebello, Adv.
                   Mr. Navanjay Mahapatra, Adv.
                   Mr. T S Sabarish, Adv.
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                   Mr. Mayank Pandey, Adv.
                   Mr. Madhav Sinhal, Adv.
                   Mr. A Sirajudeen, Adv.
                   Mr. P V Yogeswaran, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. B K Satija, Adv.
                   Ms. Shraddha  Deshmukh, Adv.
                   Mr. Chitransh Sharma, Adv.
                   Mr. Sarthak Karol, Adv.
                   Mr. Kritagya Kumar Kait, Adv.
                   Mr. Manish, Adv.

Mr. S. Wasim A. Qadri, Sr. Adv.
                   Ms. Udita Singh, AOR
                   Mr. Tamim Qadri, Adv.
                   Mr. Saeed Qadri, Adv.
                   Mr. Saahil Gupta, Adv.
                   Mrs. Bhavna Kapur, Adv.
                   Mr. Deepak Bhati, Adv.

                   Mr. Chirag M. Shroff, AOR
                   Mr. Dhananjay Kataria, Adv.

Ms. Garima Prasad, Sr. Adv.
Mr. Praveen Swarup, AOR

                   Ms. Nidhi Singh, Adv.
                   Ms. Anjali Singh, Adv.
                   Mr. Devesh Maurya, Adv.
                   Ms. Payal Swarup, Adv.
                   Ms. Pratishtha Majumdar, Adv.
                   Mr. Govind Kumar Seth, Adv.

Petitioner-in-person
                    
                   Ms. Bano Deswal, Adv.
                   Ms. Tannu, Adv.
                   Dr. Surender Singh Hooda, AOR
                   
                   M/S.  Parekh & Co., AOR

                   Mr. Tejaswi Kumar Pradhan, AOR

                   Mr. P. Parmeswaran, AOR

                   Mr. Gunnam Venkateswara Rao, AOR

                   Mr. Abhay Kumar, AOR

                   Mr. Devendra Singh, AOR

                   Mr. A. Venayagam Balan, AOR                   
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                   Ms. Binu Tamta, AOR

                   Mr. Shekhar Kumar, AOR

                   Mrs. Anil Katiyar, AOR

                   Ms. Anu Gupta, AOR

                   Ms. Manju Jetley, AOR

                   Ms. Sharmila Upadhyay, AOR

                   Mr. Satish Aggarwal, AOR
                   
                   Dr. Sudhir Bisla, Adv.
                   Ms. Sumitra, Adv.
                   Ms. Sunita Bhardwaj, Adv.
                   Mr. Roshan Singh Thakur, Adv.
                   Mr. Shivam Birt, Adv.
                   Mr. Satyendra Kumar, AOR
                   
                   Mr. Ajit Sharma, AOR

                   Mr. Suresh Chandra Tripathy, AOR

                   Mr. Md. Farman, AOR

                   Ms. Ruby Singh Ahuja, AOR

                   Mr. Sudhir Naagar, AOR

                   Mr. Venkateswara Rao Anumolu, AOR

                   Mr. Abhijit Sengupta, AOR

                   Mr. Neeraj Kumar Gupta, AOR

                   Mr. Tarun Johri, AOR

                   Mr. Avinash Kr. Lakhanpal, AOR
                   
                   Mr. Sanjay Kapur, AOR
                   Mr. Arjun Bhatia, Adv.
                   
                   Mr. T.L. Garg, AOR

                   Mr. Shiv Prakash Pandey, AOR

                   Mr. Pranaya Kumar Mohapatra, AOR

                   Mr. Ashwani Kumar, AOR
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                   Mrs. Rachana Joshi Issar, AOR                  
                                      
                   Mr. Harish Pandey, AOR

                   Mr. V.K. Verma, AOR

                   Mr. Prashant Chaudhary, AOR
                   
                   Mrs. Rekha Pandey, AOR
                   Mr. Raghav Pandey, Adv.
                   Ms. Gauri Pandey, Adv.
                   Ms. Sharmistha Choudhary, Adv.
                   
                   Mr. Pravir Choudhary, AOR

                   Mr. Nikilesh Ramachandran, AOR

                   Ms. Prerna Mehta, AOR

                   Mr. Sunil Kumar Jain, AOR
                   
                   Mr. Ravi Kumar Tomar, AOR
                   Mr. Shiv Kumar Sharma, Adv.
                   
                   Mr. Harsh V. Surana, AOR

                   Mr. Raj Kamal, AOR

                   Mr. Himinder Lal, AOR

                   Ms. Rukhsana Choudhury, AOR

                   Mr. Prakash Ranjan Nayak, AOR
                   
                   Ms. Sharmila Upadhyay, Adv.
                   Mr. Pawan R Upadhyay, Adv.
                   Mr. Sarvjit Pratap Singh, Adv.

For M/S. UNUC LEGAL LLP, AOR
                   
                   Mr. D.S. Mehra, AOR

                   M/S. Mitter & Mitter Co., AOR

                   Mr. Bimlesh Kumar Singh, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. B.K. Satija, A.A.G.
                   Mr. Rahul Khurana, Adv.
                   Mr. Samar Vijay Singh, AOR
                   Ms. Sabarni Som, Adv.
                   Mr. Fateh Singh, Adv.
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                   Mr. Nikunj Gupta, Adv.
                   Ms. Himanshi Sakhya, Adv.
                   Mr. T.V. Surendranath, Adv.
                   Mr. Makrand Pratap Singh, Adv. 

Mr. Akshay Amritanshu, AOR
Mr. Samyak Jain,Adv.
Ms. Drishti Jain,Adv.
Ms. Pragya Upadhyay,Adv.         

                                      
                   Mr. A. Raghunath, AOR

                   Mr. Dinesh Chandra Pandey, AOR

                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. Kiran Kumar Patra, AOR
                   Mr. Preetish, Adv.
                   
                   Mr. Rajesh Kumar Chaurasia, AOR

                   Ms. Richa Kapoor, AOR
                   
                   Mr. Akshay Verma, AOR
                   Ms. Sushma Verma, Adv.
                   Mr. Saurav Arora, Adv.
                   Mr. Akash Alex, Adv.
                   
                   Mr. Prashant Bhushan, AOR
                   
                   Mr. Alok Gupta, AOR
                   
                   Mr. Mritunjay Kumar Sinha, AOR

                   Mr. Chanchal Kumar Ganguli, AOR
                   
                   Ms. Bano Deswal, Adv.
                   Ms. Tannu, Adv.
                   Dr. Surender Singh Hooda, AOR
                   
                   Mr. Shantanu Krishna, AOR

                   Mr. Ekansh Mishra, AOR                  
                                      
                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Ravinder Kumar Yadav, AOR
                   Ms. Aarti Anupriya, Adv.
                   Mr. Kartikey, Adv.
                   Mr. Paras Juneja, Adv.
                   Ms. Kritika Yadav, Adv.
                   Mr. Vineet Yadav, Adv.
                   Mr. Amir Yadav, Adv.
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                   Mr. Raghav Ananthwal, Adv.
                   Mr. Baljeet Singh, Adv.
                   Mr. Satish Yadav, Adv.
                   
                   Mr. Ejaz Maqbool, AOR

                   Ms. Rooh-e-hina Dua, AOR
                  
                   Mr. Haresh Raichura, AOR
                   Mrs. Saroj Raichura, Adv.
                   Mr. Kalp Raichura, Adv.
                   Mr. Rajat Vats, Adv.
                   Mr. Sarthak Kapoor, Adv.
                   Mr. Vineet Sinha, Adv.
                   Ms. Neha Rai, Adv.
                   Mr. Yamak Sharma, Adv.
                   
                   Ms. Shagun Matta, AOR
                   

Mr. Samir Malik, AOR
                   
                   Mr. Krishna Pal Singh, AOR
                   Ms. Anvita Aprajita, Adv.
                   Mr. Mohan Singh Bais, Adv.
                   
                   Mr. Gagan Gupta, AOR

                   Mr. Anand Mishra, AOR

                   Ms. K.V. Bharathi Upadhyaya, AOR               
                                   

                   Ms. Anuradha Mutatkar, AOR
                                      
                   Mr. Shyam D. Nandan, AOR

                   Mrs. Priya Puri, AOR

                   M/S. Karanjawala & Co., AOR

                   Mr. Ashok Anand, AOR
                   
                   Mr. Shiv Mangal Sharma, A.A.G.
                   Mr. Milind Kumar, AOR
                   
                   Ms. Vertika Sharma, Adv.
                   Mr. Mayur Srivastava, Adv.
                   Ms. Aayushi Sharma, Adv.
                   Mr. Rajivkumar, AOR
                   

Ms. Supriya Juneja, AOR

6



                   Mr. Anand Shankar, AOR

                   Mr. Manoj K. Mishra, AOR
                   Mr. A. Baskar, Adv.
                   Mr. Umesh Dubey, Adv.
                   Mr. Mithilesh Kumar Mishra, Adv.
                   Ms. Madhulika, Adv.
                   Ms. Vuzmal Nehru, Adv.
                   Mr. Amulya Dev, Adv.
                   
                   Mr. Amrish Kumar, AOR
                                      
                   Mr. Ilin Saraswat, Adv.
                   Mr. Ajay Prakash, Adv.
                   Ms. Ilma Saifi, Adv.
                   Mrs. Poonam Seth, Adv.
                   Ms. Eliza Gupta, Adv.
                   Ms. Samiksha Sharma, Adv.
                   Mr. M.M. Kashyap, AOR
                   
                   M/S.  M. V. Kini & Associates, AOR

                   Ms. Pratibha Jain, AOR

                   Mr. Ajay Pal, AOR

                   Mr. Shekhar G Devasa, Sr. Adv.
                   Mr. Manish Tiwari, Adv.
                   Ms. Thashmitha Muthanna, Adv.
                   Mr. Prashanth Dixit, Adv.
                   Mr. Vishwanath Chaturvedi, Adv.
                   Mr. Shashi Bhushan Nagar, Adv.

M/S.  Devasa & Co., AOR
                   
                   Ms. Astha Sharma, AOR
                   
                   Ms. Aishwarya Bhati, A.S.G.

Ms. Ruchi Kohli, Sr. Adv.
Ms. Swarupama Chaturvedi, Sr. Adv.

                   Ms. Suhashini Sen, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. B.K. Satija, Adv.
                   Ms. Shagun Thakur, Adv.
                   Ms. Chitrangda Rastravara, Adv.
                   Ms. Chinmayee Chandra, Adv.
                   Dr. N. Visakamurthy, AOR
                   
                   Mr. Rakesh Mishra, AOR

                   Ms. Akriti Chaubey, AOR

7



                   Mr. Dhananjay Garg, AOR

                   Ms. B. Vijayalakshmi Menon, AOR

                   Mr. Nishit Agrawal, AOR

                   Ms. Rakhi Ray, AOR

                   Ms. Manika Tripathy, AOR

                   Mr. Abhas Kumar, AOR

                   Mr. Rahul Narayan, AOR

                   Mr. Gaurav Goel, AOR

                   Mr. Umesh Kumar Khaitan, AOR

                   Ms. Vanita Bhargava, AOR

                   Mr. Amit Kumar Singh, AOR
                   
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   Ms. Akshata Chhabra, Adv.
                   
                   Mr. Ajay Kumar Singh, AOR

                   Mr. Rajat Joseph, AOR
                   
                   Ms. Firdouse Qutb Wani, AOR
                   
                   Mr. Kamal Mohan Gupta, AOR
                   
                   Mr. Sunny Choudhary, AOR
                   
                   Mr. D. K. Devesh, AOR

                   Mr. Kailas Bajirao Autade, AOR

                   Mr. Jasmeet Singh, AOR

                   Mr. S. S. Shroff, AOR

                   Mr. Prithu Garg, AOR

                   Mr. Krishnanand Pandeya, AOR

                   Ms. Neha Sharma, AOR
                   

8



               Mr. Abhinav Agrawal, AOR

                   Mr. Smarhar Singh, AOR
                   Ms. Shweta Kumari, Adv.
                   Mr. Manoj Kumar, Adv.                  
                   
                   Mr. T. Mahipal, AOR

                   Mr. Rameshwar Prasad Goyal, AOR

                   Mrs. Gargi Khanna, AOR

                   Mr. Somnath Mukherjee, AOR

                   Ms. Mayuri Raghuvanshi, AOR
                   
                   Mr. Saurabh Mishra, AOR
                   Mr. Shrimay Mishra, Adv.
                   Mr. Abhinav Pandey, Adv.
                   
                   Mr. Siddhartha Chowdhury, AOR

                   Mr. Arvind Kumar Sharma, AOR

                   Ms. S. Janani, AOR

                   Mr. Vivek Narayan Sharma, AOR
                   
                   Mr. Ravindra Saxena, Sr. Adv.
                   Mr. Binay Kumar Das, AOR
                   Ms. Priyanka Das, Adv.
                   Ms. Neha Das, Adv.
                   Mr. Shivam Saxena, Adv.
                   Mr. Vikas Bharti, Adv.
                   
                   Mr. Guntur Pramod Kumar, AOR
                   Ms. Prerna Singh, Adv.
                   Mr. Keshav Singh, Adv.
                   
                   Mr. Abinash Kumar Mishra, AOR
                   Mr. Mohit Kumar Sharma, Adv.
                   Ms. Madhu Kumari, Adv.
                   
                   Ms. Nidhi Mohan Parashar, AOR
                   
                   Mr. Shekhar Prit Jha, AOR
                   Ms. Preeti Kumari, Adv.
                   Mr. Madhusudan Bhayana, Adv.
                   

Dr. Arvind S. Avhad, AOR
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                   Ms. Madhu Sikri, AOR

                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Mr. Surit Chaubey, Adv.
                   Ms. Ishtha Singh, Adv.                   
                   
                   Mr. K.V. Mohan, AOR

                   Mr. Arjun Garg, AOR

                   Mr. Shrey Kapoor, AOR

                   Mr. Amarjit Singh Bedi, AOR

                   Mr. Arvind Gupta, AOR

                   Mr. Tejaswi Kumar Pradhan, AOR

                   Mr. Ambhoj Kumar Sinha, AOR

                   Ms. Binu Tamta, AOR

                   Mrs. Rani Chhabra, AOR

                   Mr. Vishnu Kant, AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. Ramesh Kumar Mishra, AOR

                   Mr. Yoginder Handoo, AOR

                   Ms. Sharmila Upadhyay, AOR

                   Mr. R.C. Kohli, AOR

                   Mr. T.V. George, AOR

                   Ms. Smita Maan, AOR

                   Mr. Tarun Gupta, AOR

                   Mr. Abhinav Shrivastava, AOR

                   Mr. Karunakar Mahalik, AOR
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          UPON hearing the counsel the Court made the following
                             O R D E R

IA No.235067 of 2022

1. Taken on Board.

2. There is a report dated 4th September, 2024 filed by

the Central Empowered Committee (CEC) regarding status of

compliance with the conditions imposed by this Court's

order dated 17th May, 2024.  There is also a status report

filed by the Department of Forests and Wildlife of the

Government of Delhi.

3. We  make  it  clear  that  the  applicant  will  not

commence  the  work  of  actual  felling  of  trees  till  a

complete compliance is reported to this Court about the

terms  and  conditions  incorporated  in  the  order  dated

17th May, 2024. 

4. We direct the CEC and the Department of Forests and

Wildlife of Government of Delhi as well as the applicant

to file further status reports before 25th  October, 2024.

This aspect will be considered on 25th  October, 2024 at

the end of the Cause List.

Writ Petition (Civil)No.4677 of 1985

IN RE: REPORT NO.18 OF 2024

5. We  have  perused  Report  No.18  of  2024.   In  this

report,  the  CEC  has  pointed  out  15  cases  where

permissions have been granted by this Court for felling

of  trees  subject  to  compliance  with  the  various
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conditions, but compliance with the conditions has not

been made.  The details are as under:

S.
No.

Project
Proponent

I.A. No. SC order
dated

Project Name Conditions Not
Complied With so far

1. Jawaharlal
Nehru

University

3940-
3941 /
2016

10.11.2016 Construction  of
hostel buildings

The  conditions  of
compensatory  plantation
has  not  been  compiled
with.

2. PWD Delhi 3974 / 
2017

12.4.2018 Foot Over Bridge No  Record  of
Compensatory
Plantation and Plantation
in other vacant spaces.

3. South Asian
University

58986 / 
2018

11.7.2018 Construction  for
SAU.

No  Record  of
Compensatory
Plantation and Plantation
in other vacant spaces.

4. Power Grid
Corporation of

India

83775 / 
2018

22.01.2018 Construction  of
Transmission
Line

No  Record  of
Compensatory
Plantation and Plantation
in other vacant spaces.

5 SDMC 138805/ 
2017

16.07.2018 Construction  of
waste processing

No  Record  of
Compensatory
Plantation and Plantation
in other vacant spaces.

6. NBCC Ltd 4982 / 
2018

03.05.2016 Construction  of
Craft Complex

No  Record  of
Compensatory
Plantation and Plantation
in other vacant spaces.

7. DDA 41532 / 
2018 in 
I.A. No. 
2212 of 
2008

01.10.2018 Utilization  of
basement  for
parking  and
opening  of
canteen

Compliance of  5470 sq.
mt.  of  paved  area  into
green belt is not reported

8. NBCC Ltd 111487 /
2018

29.08.2018 Construction  of
CBI  Housing
Complex

No record of  green belt
around  boundary  and
creation  of  percolation
tank for water recharging

9. Ministry of
Defence (Navy)

111489 /
2018

14.11.2022 Lay  2500  mt.
long  fiber  (OFC
Cable)

Compliance  of  none  of
the  conditions  including
approval  under  Forest
(Conservation) Act, 1980

10. Delhi Police 133601 /
2018

18.09.2018 Construction  of
SPUWAC  &
WPUNER

No  Record  of
Compensatory
Plantation

11. Ministry of
Defence

139423 /
2018

26.09.2018 Establishment  of
WESEE

Compliance  of  none  of
the  conditions  is
reported

12. INS India, MoD 25141 / 
2019

01.04.2019 Construction  of
Naval
Infrastructure

Compliance  of  none  of
the  conditions  is
reported
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S.
No.

Project
Proponent

I.A. No. SC order
dated

Project Name Conditions Not
Complied With so far

13. DDA 62555 / 
2019

06.09.2019 Construction  of
Toilet Block

Compliance  of  none  of
the  conditions  is
reported

14. National Capital
Region

Transportation
Corporation

166382 /
2019

13.01.2021 Implementation
of  Delhi-Gurgaon
– Rewari – Alwar
Transit System

Compliance  of  none  of
the  conditions  is
reported

15. DRI, Ministry of
Finance

169029
&

169030,
IA No

91869 /
2020

and I.A.
No.

105674 /
2020

29.11.2021 Construction  of
office building

Cost  of  Compensatory
Plantation has not  been
deposited so far.

6. We  direct  the  Registry  to  issue  notice  to  the

applicants in the aforesaid applications, returnable on

25th October, 2024.

7. We call upon the aforesaid applicants to file the

affidavits  reporting  compliance  with  the  conditions  on

which they were permitted to fell the trees.  We are

putting  the  applicants  to  notice  that  if  on  the  next

date, we find that full compliance is not reported, an

action under the Contempt of Courts Act, 1971 will be

initiated against the concerned parties.  Even a copy of

this order shall be forwarded along with the notice.

8. We have passed separate order today approving the

recommendations  of  the  CEC  to  create  a  customized

Management Information System (MIS) as stated in Report

No.18 of 2024 filed in Writ Petition (Civil)No.13381 of
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1984.  The order passed today in the said Writ Petition

reads thus:

"In  this  report,  the  CEC  has  come  out  with  the

following recommendations:

"9.  The  CEC  has  discussed  the  issue  of

monitoring the compliance of conditions imposed by

this Hon'ble Court with the Ld. Amicus Curiae and

the  officers  of  the  Forest  Department  of  GNCTD.

Pursuant  to  these  discussions,  the  following  is

recommended: 

I. For ensuring proper and timely compliance

of the orders passed from time to time by this

Hon'ble  Court  on  issues  related  to  the  Delhi

Ridge,  the  Central  Empowered  Committee  (CEC)

shall create a customized Management Information

System (MIS) module on which the following data

shall  be  uploaded  by  the  Project  Proponent  on

regular basis:

(a) Details of the project 

(b)  Details  of  the  number  and  species  of

trees to be felled or translocated 

(c)  Details  of  the  relevant  order  of  this

Hon'ble Court along with conditions that need

to be complied with. 

(d)Copy  of  the  relevant  permission  for

felling of trees

(e)Details of the number of trees felled with

details of transit permits. 

(f) Details of the area, along with its km!

file,  identified  for  transplantation  of  the

trees. 

(g)Details of area, along with its km/ file

identified for compensatory plantation 
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(h)  Details  of  compensatory  plantation  and

subsequent maintenance activities 

(i) Details of transplantation and subsequent

maintenance activities 

(j) Details of the area for which approval of

diversion  under  the  Forest  Conservation  Act

1980 is required.  

(k) Copy of relevant order of approval under

Forest Conservation Act 1980. 

(l)  Details  of  compensatory  afforestation.

under  Forest  Conservation  Act  1980  and

subsequent maintenance activities. 

(m)Details of compliance of other specified

conditions. 

(n)  Relevant  photographs  of  activities

performed. 

(o) Details of inspection done with results

of the inspection. 

(p)  Details  of  conditions  imposed  by  any

other Hon'ble Court/authority/ department. 

(q) Status of compliance of conditions as on

date. 

II. Every project proponent shall be provided a

login ID and password by the CEC for accessing

the  Management  Information  System  (MIS)  module

and uploading the data on a regular basis, till

the Compensatory Plantation is fully established

and all the conditions imposed by this Hon'ble

Court are complied with. 

III.  The  MIS  will  also  capture  compliance  of

conditions imposed under the Forest Conservation

Act  1980  or  any  other  Hon'ble

Court/authority/department as the case may be. 
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IV. The CEC shall, based on analysis of the data

uploaded  on  the  MIS  module  and  physical

inspections,  submit consolidated  status reports

as on every 1st January and 1st July before this

Hon'ble Court. 

V. For the cases in which orders have been passed

by this Hon'ble Court in the past, the CEC will

collect the data of all the cases and get the

information uploaded on the MIS module through

the project proponent. The data shall be cross-

checked  on  a  sample  basis  by  actual  ground

verification.  As  the  number  of  such  cases  is

going to be quite large, the CEC may take the

assistance  of  independent  experts  and/or  any

reputed  government  Institute/agency  to  do  the

ground verification. 

VI.  The  creation  of  a  customized  Management

Information System (MIS) module shall take around

six weeks from the date of its approval. While in

case of proposals, in which this Hon'ble Court

has  passed  appropriate  orders  from  01.01.2023

onwards, the uploading of the data can start as

soon as the module is in place. However, for the

older cases, a time of around twelve weeks may be

required  and  the  first  status  report  shall  be

filed before this Hon'ble Court accordingly."

We accept the recommendations and direct the CEC to

act upon the recommendations.  We permit the CEC to send

the notices to all applicants/project proponents who have

been  earlier  granted  permission  for  felling  of  trees

calling upon them to upload the data of compliance made

by them on the customized Management Information System

(MIS) within a period of three months from the date on
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which letters are served upon them.

We  make  it  clear  that  if  we  are  satisfied  that

notwithstanding the receipt of the letters from the CEC,

the applicants/project proponents have failed to upload

the data of compliance within a period of three months,

action under the Contempt of Courts Act, 1971 shall be

initiated  against  the  concerned  applicants/project

proponents. 

The CEC will forward a copy of this order along with

the letters."

9. We make it clear that the aforesaid order will also

apply to this Writ Petition and permission is granted in

this petition also to issue notices.

10. List on 25th  October, 2024 at the end of the Cause

List.

(ANITA MALHOTRA)                           (AVGV RAMU)
   AR-CUM-PS                              COURT MASTER

17


		2024-09-11T17:47:08+0530
	Anita Malhotra




